
871  

[THE NINTH SCHEDULE]. Omitted by the Taxation Laws (Amendment & Miscellaneous 

Provisions) Act, 1986 (46 of 1986), s. 31(w.e.f. 1-4-1988). Original Ninth Schedule was inserted 

by the Direct Taxes (Amendment) Act, 1974 (26 of 1974), s. 16 (w.e.f. 1-4-1975). 

  


